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Shri Thimmaiah: May I know the
tota; number of Commissions in all
+he rallwayg and the number of
‘members in each Ccmmission?

The Deputy Minister of Railways
‘and Transport (Shri Alagesan): We
have got four Commissions ang there
are two members on each, We have
‘got a member from the backward
c'asses; we have got a member he-
lIcnging to the Scheduled Castes: we
have also got one member telonging
to .he Ang.o-Indian community. But,
unfortunately, we do not have one
coming from the Advisasi community.

Shri G. P. Sinha: May T know the
number  of representatives from
Bihar in the Eastern Railway Service
Commission?

SoNAT RIVER BARRAGE

*16%7. Shri Biren Dutt: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
starred question No, 2067 on the 27th
April, 1954 and <state whether any
assistance has been given for the con-
s.ruction of a barrage on the Sonai
River in Tripura?

The Minister of Agricuiture (Dr,
P. S. Deshmukh): No, Sir,

Shri Biren Dutt: May I  know
whether any investigation was made
by the State Government?

Dr. P. 8. Deshmukh: We are pro-
posing to investigate into it after
referring it to the Central Water
and Power Commission.
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LocoMOTIVE MACHINERY

_*1678, Kumari Annie Mascarene:
Will the Minister of Railways be
pleased to state the amount spent on
the. purchase of locomotive machinery
from abroad in 1953 and 19547

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Sahanawaz Khan): The amount
during the financial ycar 1953-54 was
NIL and from April '54 to January
*55 Rs. 3.72 lakhs. (This is in respect
of machinery purchased from abroad
for the manufacture of ILocomotives
in Chittaranjan Locomotive Works).

RamLway EMPLOYEES

*1680. Shri Ganpati Ram: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
ex-East Indian Railway Rules in re-
gard to the promotion of Train Exami-
ners from the basic scale of Rs, 80—
160 to the next h'gher grade of
Rs. 150—225 has not been enforeed
in the Sealdah Division of the Eastern
Railway; and

(b) if so, the reasons therefor?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
No, Sir. Consequent upon the integra-
tion of the Sealdah Division with the
cx-E. I. Railway the rules for pro-
motion of Train Examiners wkich
were in force on the other Divisions
of the ex-E. I. Railway werc also
enforced on the Sealdah Division.

(b) Does not grise.
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